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Dlredon or State IIUII< of IDdIa 
230? Sbrl IDder I. Malhotra: Will 
the Minister of FillaDae be pleased to 
etate: 

(a) the dates of the Initial appoInt-
ment of the present Directors of the 
State Bank of India; 

(b) the names of those Director. 
who have served the longest and the 
periods for which they have served: 
and 

(c) whether it Is proposed to re-
constitute the Board of Director. of 
the State Bank of India In the near 
tuture? 

The MID"r or FlDaaoe (Slarl T. T. 
Krllb_barl): (a) The names of 
tbe directors of the Central Board of 
the State Bank and the dates on which 
they were first appointed to the board 
are Indicated in a Itatement, which Is 
att.ched. [Placed In l,.ibrBTV. See No. 
LT-4875/65]. 

(b) Apart from Shrl J. D. Choksi 
and Shrl Prataplinh Mathuradas, who 
are elected directors and became mem-
ber. of the board on the l.t July, 1955 
and the 14th November, 1956 respec-
tively, SIlrl D. R. GadgU hu been a 
director on the Central  Board since 
the 1st July, 1955 and Sarvashrl Ram-
nalh A. Podar and D. P. Goenka have 
been serving u directors since the 1st 
July, 1957. 

(c) Sub-section (5) of Section 20 of 
the State Bank of India Act, 1955 pro-
vides for the retirement by rotation 
of the six directors nominated by the 
Central Government under Section 
19(1)(d) of the Act. Apart from fil-
ling these and other vacancies, whicb 
may occur in the usual course, no re-
constitution of the board Is contem-
plated. 

Water Famlll. III Delhi 

2308. Sh.1 D. C. Sharma: Will the 
Minister of Healtb be ~  to state: 

(a) whether It is a fact that ovcr 
one Iakll people In half a dozen Soulll 

and West Delhi colonies are facing a 
partial water famine; 

(b) if so, the circumstances leadlnl 
to the same; and 

(c) the action taken in the matter? 

The MInister of Health (Dr. SubJ1a 
Nayar): (u) No, Sir. Shortage of 
water is, however, sometimes telt 
during summer montnT in certain 
areas in South and West Deihl; 

(b) The shortage is mainly due to:-

(i) the phenomenal Increase In the 
population cit Delhi. 

(ii) the increued demand durinl 
Bummer. 

(iii) lack of adequacy of conveylnl 
mains to new and out-lying 
coloniel, and 

(Iv) A large number of pubnc 
hydrants befnlleft open lead-
Inl to wastage of water. 

(c) The following measures have 
been taken to overcome the abort-
81e:-

(i) supplies are being further 
aUlMented. 

iii) booster pumpinl stations are 
proposed to be let up in hllb 
level areas, and 

(ill) Delhi Municipal Corporation 
have been advised to close DI 
many public hydrants as pOI-
lible elpecially In Don·resid-
entlal areas and such residen-
tial area. whereln people can 
be liven house connections. 

Secarlty Paper MUI, BoabanPba4 

230.. Shrl Shiv Claaran Mathur: 
Will the Minister of FiDuce be 
pleased to state: 

(a) whether it is a fact that two 
batches of technicians have received 
training in U.K. on Government ex-
pense tor funning the Se:urity Paper 
Mill ot Ho;h.n)(abad, and a third 
batch has also been sent to U.K. for 

the 8a-me !lul"pose; 
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(b) whether It is also a fact that 
these technicians are without any 
work in the Mill since their return 
from U.K.; and 

(c) If so, the reasons therefor? 

The MInister of PlDaDce (Sbri T.  T. 
JlrJslaDIIIDaebarl): (a> to (c). All the 
three batches of trainees of the Secu-
rity Paper Mill, Hashanlabad, who 
underwent training In the mills of 
Messrs. Portals Ltd. of the U.K., the 
technical coll",borators. have returned 
to India. Due to the delay In tho 
eommissioning of the mill. it has not 
"been possible to employ these trainee •• 
on their return from the UK. on the 
production processes of the mill al 
Clriginally intended. However, every 
e/!ort is being made to fully utilise 
their services in the various activities 
preparatory to the commissioninl of 
the mill. such as supervIsion of the 
civil work., preparation of plans and 
drawing, technical correspondence, 
catting the machinery received at site 
ready for erection and the Rctual 
erection of the machine tool. In the 
'Workshop of the mill. 

Bepa)'llleDt of FOI1tIlD ...... 

{Shrl P. C. Boroo.h: 1110. 8hrl 8DrOlldra Pal ",,11: 

Will the Minister of rmaa. be 
pleased to state: 

(a) the amount of foreign IOltlll 
required to be repaid durinl the 
arrent year; and 

(b) how It il likely to alfect the 
ClVerall foreign exchange position of 
India this year? 

The Minister 01 Finance (Shrl '1'. 'I. 
Krlshnamachar\): Coa) Rs. 153 crorel 
in foreign exchange or through ex-
ports and Rs. 44 crores iD rupees. 

(b) The debt repayment. are the 
ftrst ch.rge a!l,inst our aV'lilable 1".-
souroes and will to Ih,t extent reduce 
the availabiHty for ~  purposes. 

11 ...... 

PAPERS LAID ON THE TABLE 

Buooft EsTIMAftS FOR 1885-88 _ 

SUPPLEMENTARY FINANCIAL STArEMEIft 

FOR 1984-65 or !'III: Kaw.A BrAm 
ELIIC'IlIIclTY BoARD 

The Depaty Minister in the ...... 
&I'J of IrrJptloa aDd POwer (Shrl _am Dhar 1IItIn): Sir, J beg to lay 
on the Table a cOPy of the Supplemen-
tary Financial Statement far the year 
1964-85 and Budget Estimate, for the 
year 1965-88 of the Kenda State Elec-
tricity Board, under .ub-sectlon (3) of 
section 61 of the Electric (Supply) Act, 
1848, read with clauae (c) (Iv) of 
the Proclamation dated the 24th 
March, 1965. jOlued by the Vice Pre-
sident discharging the functionl of 
the President. in relation to the State 
of Kerala. (Pl4t'ed In Lib'II",. See 
No. LT -4664/65]. 

NOTJI'ICATlONs UNDa !'III: C118TOMR 

Ar:r, 1962 

De Depnty MIDWer in the Mint.-
trJ 01 FinaDce (Shrl Bamesh". 
Saha): Sir, I beg to lay on the Table 
a copy each of the follOWing Notlft-
cation. under lection 158 of the Cas-
toma At!. 1862:-

(i) G .S.R. 1247 dated the 2IIth 
AuJllW, 1865. 

(Ii) G.S.R. 1248 dated tbe 25th 
August, 1985. 

(Iii) G.S.R. 1248 dated the 2IIth 
August, 1865. 

[Placed in Libra",. See No. LT-
4665/65]. 

11.02 hn. 

STATEMENT RK: DISCUSSIONS 
WITH SECRETARY-GENERAL OF 

U.N. 

Mr. Depaty-Speaker: The bon. 
Prime Minister ... 




